287

Written_-Answers
1

—

APRIL 29, 1982

Written Answers 288
tiv) Education : Vocational'and Tech. Scholarships,
Meriterious Scholarship to SC.
(v) Hostel for SC Girls.
{¥#) Hostel for SC Boys.
(vit) Subsidy for Small Scale and Cottage Industries.
(viii) Im ent of living conditions of Sweepers
mc‘ Scavengens .
(ix) Free supply of Books and Stationary to SC stu-
cnits.
{x) Harijan Development Courporation.
{xi) Coaching facilities 1o $C students.
(xii) Meritorous scholarship 10 OBCS.
(xili) Grant-in-Aid to non-official organisation.
(xiv) | egal aid to SCa.

(xv) Construction of Building for SC Boys (PECC)
Two Haostels.

(xvi) Construcion wrifare of Denotified Tribes—pur-
chase of land for Sanskar Ashram.

{xvit) Welfare of SC/ST and other Backwar:|l clases.

vxviii) Directorate and Administration.

OTHERS

1. A residential institution for the care and rehabali
tation of rrirased from correcuonal institutione

2. Grant-in-Aid to voluntary organisations.

Cultural voluntary organlsatlions in
State

10332. SHRI PIUS TIRKEY: Wil
the Minister of EDUCATION be pleuns-
ed to state;

(a) how many voluntary cultural
organisations are there in Lhe country
which get Central Government grants;

(b) whether Government ure aware
lhat these cultural voluntary orguaisa-
tion do not submit the audited stute-
ment of accounts and reporis,

(c) how many such culturul-vo.un-
tary-organisationg have not subhmitted
the statement of accounts and reports:;

(d) how many organisations locate’
in Delhi have not submitted th~ state-
ment of account and repor's; aud

te) whether Government propose lo
take action against such organisation®

THE MINISTER OF STATE IN THF
MINISTRIES OF EDUCAT:ON ANU
CULTURE AND SOCIAL WELFARE
(SHRIMATI] SHEILA KAUL): (4) 28
voiuntary cultural organisa'iong ate
getting Cenlral Government granis.

(b) All voluntary cultural organica-
tions receiving granis are required lo
submit audited statement of accounts
falling which further grants to thesc
organisations are not given and actlon
for the recovery of granls is taken

(c) 2 such organisatlong huve not
submitted their statement of accounts.

(d) None,

(e) Yes, Sir.
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Commercial Catering Officers

10333. SHRI R. N. RAKESH:: Wil
the Minister of RAILWAYS be pleas-
ed to state:

(a) whether the written exaniinstion
for selecting commercial catering offi-
cers in the Northern Railway was done
away with in the year 1979;

{b) whether the person selected for
the post doeg not possess proper quati-
fications; and

(c) whether the personal records
indicating serious lapses are also not
availahle?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AXND IN
THE DEPARTMENT 0OF PARLIA-
MENTARY AFFAIRS (SHR] MALLIK-
ARJUN): (a) During 1978, a valancy
of Ass:;stan! Commercial Officer (Cater-
ing) wag filled on ad-hoc basis on the
Northern Railway. Writtan examina-
tion is not conducted for ad-hoc ap-
pointment. Written examunation has
also not been prescribed lor appeint-
ment to the post of Senior Commercial
Officer {(Catering),

{b) Ad-hoc promotions are made on
the basis of suitability for the post. No
academic qualification has bLeen pres-
cribed.

(¢} The service record of the officer
appointed as Assistant Commercial
Ofcer (Catering) in 1979 on the North-
ern Railway is avaiiable.

Couatractors engaged in Asiad and de-
tails of works and amount allotted to
them

10334. SHRI HANNAN MOLLAH:
Will the Minister of EDUCATION be

pleaszed to slate:

{(a) the number of contractors en-
gaged in the construction for Asiad, 82;

{b) the works sllotted to each con-
tractor,

(¢) what amounts will be paid to
each contractor;
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{d) whether there are any, who are
not working satisfaclorily; and

(e} whether any of the coniractor
are mis-using the funds, if sn, what
steps have been taken against them?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUTCATION AND
CULTURE AND SOJIAL WELFARE
(SHRINATI SHEILA KAUL;: (a) to
(c). Seven new Stadia including the
modernisation of the Nulional Stadium
which are wholiy or pariiully financed
from the Asian Games funds, gre being
ccnsirucled for Asiad, 82. The construc-
tion agencies for these are CPWD,
DDA, and NDMC. Information has so
far been received frum CPWD, which
is responsible for cunstruction of the
main stadium at Lodi Road. Tennis
Stadium, Hauzkhas, and modernisation
of National Stadium, is given in the
slatement laid on the Table of the
House. [Placed in Library. See No. LT._
4066/82]. The information in respect
of DDA and NDMC is awaited.

(d) CPWD has informed that there
is no contraclor who is not working
satisfactorily.

(e} CPWD has informed that no in-
slance of mis-use of funds by any con-
tractor has come to ilheir notice.
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